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THE MINISTER OF STATE IN THE 

MINISTRY OF POWER (DR. S. VEN-

UGOPALACHARI): (a) and (b) Kay-

amkulam Combined Cycle Power Project to be 

implemented by National Thermal Power 

Corporation (NTPC) has been accorded 

government approval based on funding through 

external commercial borrowings and internal 

resources of NTPC. However, in view of the 

availability of fund under World Bank time 

slice loan, the matter was pursued with them. 

World Bank has confirmed availability of fund 

in May, 1996 subject to a satisfactory solution 

of the mode of fuel transportation. NTPC has 

agreed to abide by the advice of the consultant 

appointed for the purpose. World Bank fund is 

expected to cover approximately 60% of the 

approved cost while the balance will be met by 

NTPC through commercial borrowings and 

internal resources. 

(c) The award recommendations for the 

main plant turn-key contract for the project 

have the concurrence of World Bank. The 

award will be placed by NTPC after revised 

government approval is accorded to the project 

based on World Bank funding. 

(d) First gas turbine (GT) unit of the project 

is scheduled to be commissioned within 30 

months from the date of revised Government 

approval with subsequent GT unit(s) at an 

interval of 2 months each thereafter and the 

steam turbine (ST) unit in 42 months from the 

date of the Government approval. 

Allocation of Tapti Gas to Pipavav Power 

Project 

459. SHRI RAJUBHAI A. 

PARMAR: WiU the PRIME MINISTER 

be pleased to state: 

(a) whether it is a fact that Government 

had made a commitment to allocate Tapti Gas 

to Pipavav Power Project; 

(b) if so, the reasons for non-fulfilment of 

the co0imitment; and 

(c) by when Government are likely to supply 

Gas to Papavav Power Project? 

THE MINISTER OF STATE IN THE 

MINISTRY OF PETROLEUM AND 

NATURAL GAS (SHRI T.R. BAALU): (a) A 

decision to allocate Tapti gas to the Pipavav 

Power Project was taken along with the 

decision to feed Gandhar gas into the HBJ 

pipeline. 

(b) It was subsequently decided to allocate 

Gandhar gas to two power projects in Gujarat 

and to take Tapti gas to Hazira to meet 

existing commitments at Hazira and along the 

HBJ pipeline. 

(c) The gas projected to be available in 

Gujarat is fully allocated. Supply of gas: to 

Pipavav Power Project can be considered only 

when the availability of gas improves. 
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Proposal for Integrated Rural Sanitation 

received from Andhra Pradesh 

461. DR.     D. VENKATESHWAR 

RAO:   Will   the Minister   of   RURAL 

AREAS    AND EMPLOYMENT    be 

pleased to state: 

(a) whether the Chief Minister of Andhra 

Pradesh had, on the 31st October, 1995, 

submitted a details project report on Integrated 

Rural Sanitation Project (1995) in Andhra 

Pradesh, with an estimated of Rs. 226 crores 

for the construction of 10 lakh household 

latrines in rural villages; 

(b) if so, whether the Central Government 

have considered the proposal of the State 

Government; and 

(c) if so, by when the Central Government 

are likely to provide funds to implement the 

scheme? 

THE MINISTER OF STATE IN THE 

MINISTRY OF RURAL AREAS AND 

EMPLOYMENT (SHRI 

CHANDRADEO  PRASAD  VARMA): 

(a) Yes, Sir. 

(b) Yes, Sir. 

(c) Considering that the total budget 

under Centrally Rural Sanitation 

Programme is fts. 60 crores only, the 

State Government was requested to 

revise the project like adoption of low 

cost models of sanitary latrines, 

Information, Education and 

Communication (lEC) component for creation 

of felt need/demand, health education and 

awareness, in order to explore the possibility 

for external assistance also. This revised 

project is yet to be sent by the State 

Government. 

 


